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Issua of Licency for Gentamycin
Sujphate

8728, SHRI R. R SINGH DEO
Will the Minister of PETROLEUM
AND CHEMICALS b¢ pleased to
state:

{s) whethe; mystcry  urrounds the
Industry Minist'v's  devann to grant
an mdustnal been e to 1 fally foreign-
owned dirug corapany for setiing up 8
Rs. 2 crores plant for the preducnon
of gentam)csn suiphate

(b} whether tms company has not
obtained even g cob, heence fur ope-
rating 1 thiy country, and

(¢} it so, the criteria on whith this
Heence has been given 10 & fully
foreign-owned company?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI K. R. GANESH)
(a) and (c). In their apphcation
under 1(D&R) Act, 1851 :eceived on
the 13th Seotember, 1874 M/s. C. E
Fulford (India) Pvt Ltd. proposed
the manufacture of the !ollow;llg

items: -
SNo.  Item Anmal capacity
1. Gentamyan Sub
. . . 1000 Kgs.
2. Teblets - g6o mutlico
3. Injectables’, . f100 litres
- M“ . Md. 25,000 litres”
5. Sohmions , . 1000 lnres
s Capsuls™ ., .  Fs.000 milbon
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They huva also proposed to expsnd
eguity capital to Rs, 200 Jakhs. No
indusiria] licence hag been granted to

this unit and their application is under
examinatiop . '

{b) The question whether thig com-
pany 13 required to obtain a carrying
on business licerce or not s abo
being examined

Application for Licence to KSIDC feor
Polyester Staple Fibre Factory

3728 SHRI C H MOHAMED
KOYA- Will the Minister of PET.
ROLEUM AND CHEMICALS be
pleawd to state,

{a) whether the Keralg State Indus-
trial Development Corporatioy Limited
had applied in 1870 for grant of indus-
tria] heence for setting up a Polyester
Staple Fibre Factary,

(b) whether there 15 any undue de~
lay in taking a demision on the appli-
catioy; of the KSIDC, and

{c) if sn, the reagong therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND

CHEMICALS (SHRI C. P. MAJHI):
{a) Yes, Sir,
(b) and {c). The applications was

rejected in September 1870 as there
wag no scope for further leenaing of
capatity for manufacture of polyster
staple fibre,





